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C.P. No.72/ALD/2017, CAA No. 19/ALD/ 2017

Sti Anjani Kumar PCS along with Sri Shahid Kazmi, advocate for the
petitioner.

Pursuant to a direction as issued by this court on 9" January, 2018,
the ROC now submits its revised report through its letter dated 19.01.2018,
received by this Registry on 22.01.2018.

In addition to the above, the petitioner further filed a supplementary

affidavit clarifying the issue raised in this courts’ previous order dated 9"

January, 2018.

A copy of such affidavit be provided to the learned CGSC and to the
Central Govt. through the office of the RD/ OL. The matter is listed for
affidavit in rebuttable, if any, for further hearing.

The matter to be listed on 19" February, 2018. Haeeh
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Date: 25/01/2018 H.P. Chaturvedi,
Typed by Member(Judicial)
Jyoli

(Stenographer)



